39379

IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 200/2014
IN

(IA'NO 340/2022, MA NO 872/2018, MA NO 875/2014, MA NO 480/2018)

M. C. MEHTA ...APPLICANT
VERSUS
UNION OF INDIA & ORS. ...RESPONDENTS
INDEX
S.N PARTICULARS PAGE
O NO.
1.| COMPLIANCE REPORT FILED ON BEHALF OF DISTRICT
MAGISTRATE ChANDAULI, U.P. IN COMPLIANCE TO THE | 3-15
ORDER  DATED  20.01.2025 ALONGWITH THE
SUPPORTING AFFIDAVIT.
2.| ANNEXURE-1.
Letter from Project Manager, GPCU, UP Jal Nigam (Rural), 16
Varanasi, dated 31.01.2025, regarding the status of
tapped/untapped/partially tapped drains and sewage treatment
plants (STPs).
3.| ANNEXURE-2.
Letter from Regional Officer, Uttar Pradesh Pollution Control 17-91
Board (UPPCB), Varanasi (Letter No. 2360/0A No.
200/2014/2024-25, dated 04.02.2025), providing details on drain
tapping status and STP connectivity.
4.| ANNEXURE-3.

Letter from Executive Officer, Nagar Palika Parishad, Pt.
Deendayal Upadhayay Nagar (dated 11.02.2025), regarding
bioremediation measures for untapped drains flowing into the
Ganga.
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5.| ANNEXURE-4.
Letter from Executive Officer, Nagar Palika Parishad, Pt.| .5
Deendayal Upadhayay Nagar (Letter No. 488/AA/NPP
PDDUN/2024-25, dated 05.02.2025), confirming that there is no
legacy waste in Chandauli district.

6. ANNEXURE-5.
Letter from Executive Officer, Nagar Palika Parishad, Pt.| o,
Deendayal Upadhayay Nagar (Letter No. 493/AA/NPP
PDDUN/2024-25, dated 10.02.2025), regarding construction
work of MSW Plant and C&D collection center in Chandauli
district.

7.| ANNEXURE-6.
Letter from District Mining Officer, Chandauli (Letter No.| 2°
196/Tees-Upkhanij/2025, dated 04.02.2025), detailing the status
of mining activities in the district.

8.| ANNEXURE-7.

Letter from Executive Engineer, Bandhi Division, Varanasi
(dated 05.02.2025), regarding flood plain zone regulation and
demarcation in Chandauli.
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Date: 13.02.2025
Place: New Delhi

PRIYANKA SWAMI

ADVOCATE

Counsel for STATE, Uttar Pradesh

F-13, JANGPURA, NEW DELHI 110014

E-mail:advpriyankaswami@gmail.com
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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 200/2014
IN
(TA'NO 340/2022, MA NO 872/2018, MA NO 875/2014, MA NO 480/2018)

M. C. MEHTA ...APPLICANT
VERSUS
UNION OF INDIA & ORS. ...RESPONDENTS

AFFIDAVIT ON BEHALF OF DISTRICT MAGISTRATE CHANDAULI, U.P. IN
COMPLIANCE TO THE ORDER DATED 20.01.2025 ALONGWITH THE
SUPPORTING AFFIDAVIT.

MOST RESPECTFULLY SHOWETH

. That in the matter of Original Application No. 200/2014 (I.A. No. 340/2022, MA.
Nos.872/2018, 875/2014 & 480/2018), the Hon’ble National Green Tribunal
(NGT) passed an order on 20.01.2025 directing the State of Uttar Pradesh to

provide comprehensive timelines and status reports regarding the tapping of drains,

setting up of Sewage Treatment Plants (STPs), and ensuring that no untreated
sewage is discharged into rivers. The Hon’ble Tribunal further instructed the Chief
Secretary, State of UP, to file an affidavit with specific tabulated details and also
sought responses for multiple districts, including Chandauli. The relevant excerpts

are as follows:
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“...7. Learned Counsel for the applicant referring to Annexure-2 of the rep
ort of CPCB has submitted that several untapped drains exist in different
cities and, therefore, the State mtist disclose the timeline for tapping these
drains and for setting up the STPs for treating the sewage from these drains.
Hence, we require the ChiefSecretary, State of UP to file the affidavit
disclosing the information relating to each of the drains in different districts,
sewage generated from it, the STP to which it is proposed to be connected,
the timeline for making the STP functional, funds which are available,
identification and allotment of land for setting up the STP. Let this

information be provided in the following tabulated form.-"

STP/STP
Quantity |to WhICh LAND/ cuno/ | Timeline
of the drain ||Status Timeline |[for
. Status .
Name Tapped |[|Sewage |lis of for Completing
o . of funds .
of District/Town|jor discharge|[proposed |Land rovided making |the
Drain Untapped|[from the |[to be allotted ?or the the STP  |household
Drain connected |ffor STP functional|iconnectivity
(MLD) |after STP to that STP
tapping

2. Though, an affidavit on behalf of the ChiefSecretary, State of UP in pursuance to the
order dated 06.11.2024 has been filed but above details relating to the drains have not
been disclosed.
3. Learned AAG appearing for the State of UP submits that information has been
collected, and ground verification of the information concerning the drains and their
trapping and discharge of untreated sewage in the river is under verification.
4. Learned Counsel for the applicant submits that she has filed submissions on
18.01.2025. Submissions have not come on record. She has submitted that in the said
submissions it has been disclosed that in the year 2024, there was zero progress in all the

districts of the State of UP with respect to sewage treatment, bio-medical waste,




39383

municipal solid waste, legacy waste, industries versus hazardous waste. She submits that
a copy thereof has been supplied to Counsel for the State of UP who will have an
opportunity to response to the same within two weeks.
5. Learned Counsel for the applicant has also submitted that atleast for districts Kanpu r
Nagar, Fatehpur, Varanasi, Mirzapur, Ghazipur, Balia, Sambhal, Meerut and Baghpat,
Chandauli, State of UP should file response as directed by order dated 06.11.2024 and
disclose the com ylete details relating to existing drains their tayying7untayying STPS
treating the discharge from these drains and discharge of untreated sewage in the river
from the drains. Let this affidavit be filed by the State of UP within a period of two weeks.
6. Having regard to the issue involved in the matter the Head of the UP State Ganga
Committee is directed to remain virtually present to assist the Tribunal on the next date of
hearing.

7. Liston 17.02.2025.”

STATUS OF DRAINS, TAPPING STATUS, SEWAGE TREATMENT
PLANTS

. It is pertinent to note that the Project Manager, GPCU, UP Jai Nigam (Rural),
Varanasi (vide letter dated 31.01.2025) and Regional Officer,Uttar Pradesh
Pollution Control Board, Varanasi (vide letter no. 2360/OA no. 200/2014/2024-
25, dated 04.02.2025) have informed that the status of tapped/untapped/partially
tapped drains and sewage treatment plants (STPs), along with details such as each
STP’s catchment area, network area, and sewer line household connectivity, is
summarized in tabular form (below). The letters of UPJN (Rural), UPPCB,

Varanasi are filed herewith and marked as Annexure No. 1 and 2.

STATUS OF TAPPED/UNTAPPED/PARTIALLY TAPPED DRAINS
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. Below is the complete tabular data enumerating each drain in Chandauli (Ganga

sides), specifying whether it is tapped, untapped, or partially tapped. The table also

includes the quantity of sewage discharge in MLD, the STP connection (if any), the

timeline, and land/funding details (where applicable).

Qua

LAN

ntity STP D FUND
of Timeli
Sewa ne for | Timeline for
Name Dist | Tappe | ge STPto Statu makin | completing the
S. rict/ | d or disch . sof | Status of
of which the g the household
No Drain Tow | Untap | arge drain is Land | funds STP connectivity to
n ped from allott | provided . y
the proposed to ed for the functio | that STP
Drai gfetgro?:ec';ﬁd for STP nal
n PPING | gTp
(ML
D)
There is no Sewer
The drain is Construct "\-/:”e_”'f‘dﬁr
onstruction unicipa
ggg:jig to be of 45 MLD Corporation parishad
STP at Vill. (NAGAR PALIKA)
proposed 45 Rauna. Pandit Deendayal
MLD STPat | | and | Approval of Upadhayay Nagar
ch Raunaunder | ooem | Project ﬁ/éll h JanpadChandauli
. a Namami granted by ontns | Limits.at present
1 Ri:lvlva nda Urg[ap 22.82 | Gange arked NMCG on after there is no Action
y Nala uli pe program. The at 22-01-2025 | tenderi | plan for new sewar
drain is Raun | AAE&S ng line. The current
currently being a E)ssued on 22- project or}lyhendsure
; ; 1- tapping of the drain.
b;]orﬁjr:]eer?]:aa(;[?;/ 2025.Tender Separate DPR for
pdyb PDDUN process Household-to-
ed by - U underway. household
Nagar Palika connection for city is
being prepared.
The drain is Constructio There is no Sewar
proposed to be | | ang | nof 45 Line under
tapped to earm | MLD STP 24 ?:/IunICIp?I .
. orporation parisha
Ganda Cha Untap proposed 45 arked | & Vill. Months (NAGAR PALIKA)
2 nda 9.19 | MLD STP at Rauna. after :
Nala ; ped Rauna under at Anproval of . | Pandit Deendayal
Namami . Project ng JanpadChandauli
Gange granted by Limits.at present
program. The NMCG on there is no Action
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drain is 22-01-2025 plan for new sewar

currently being AAE&S line. The current

bioremediated/ issued on project only

phytoremediat 22-01-2025 ensurestapping of the

ed by PDDUN Tender drain. Separate DPR

Nagar Palika rocess for Household to

g P household
underway. connection for city is
being prepared.

(Elaboration: The above table shows that the drains leading to the Ganga rivers in
Chandauli are untapped. The drain is proposed to be tapped to proposed 45 MLD
STP at Rauna under Namami Gange program. The drain is currently being
bioremediated/phytoremediated by PDDUN Nagar Palika)

SUMMARY OF TAPPING STATUS

4. Below is a summarized overview of the number of drains, their tapping status, and
the corresponding sewage loads (in MLD). This also accounts for the quantum
of sewage treated from partially tapped drains, which means that untreated
sewage from partially tapped drains is also included in the “untreated”

categoryin order to present an accurate picture:

Total Tota
T o | ol T
; Sewa | Untrea Sewa al | Untr | Tot
ar f ted Un e | Tre 4 | Tota
S. . T | Ta | tial ge ot Sewag eate |
Dist parti ta | Gene | ate Tre
N [~ ot | pp | V¥ e of : d Untr Remark
rict Tap | &y ial | PP | ratio | d ate
0 al ed ap partia M Sew d eate
tappe ed n ( o
ped d ly LD | a d %
ge | %
.| tapped (ML
drain drains ) (ML
(ML D) D)
D)
Construction of
45 MLD STP at
Cha Rauna is
1 |ndau | 2 0 0 0 0 2 13201 0 |32.01| 0.0 100 | sanctioned.
li Currently
tendering is
underway and
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project will be
completed

within 24
Months after
tendering. The
Drains are being
Bioremediated/P
hytoremediated

(Elaboration: This table reflects that Chandauli’s total sewage generation stands at
32.01 MLD, of which 32.01 MLD untreated. Construction of 45 MLD STP at
Rauna is sanctioned. Currently tendering is underway and project will be
completed within 24 Months after tendering. The Drains are being

Bioremediated/phytoremediated)

BIOREMEDIATION IN UNTAPPED DRAINS

5.That it is respectfully submitted that the Executive Officer, Nagar Palika
Parishad, Pt. Deendayal Upadhayay Nagar (vide letter dated 11.02.2025) has
informed that in pursuance of the directions of this Hon'ble Tribunal, the
Government of Uttar Pradesh has undertaken measures for sewage treatment using
bioremediation in two (2) untapped drains flowing into the Ganga (namely:

Ganda Drain and Railway Drain) Annexure No. 3
STATUS OF SEWAGE TREATMENT PLANTS IN CHANDAULI
District: Chandauli

. Sewage Generated:32.01 MLD

« Sewage Treated (currently):0.00 MLD (0.00 %)

« Not Tapped/Untreated:32.01 MLD (100.00 %)
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(Elaboration: There is no STPs in Chandauli. Construction of 45 MLD STP at

Rauna is sanctioned. Currently tendering is underway and project will be

completed within 24 Months after tendering.)

Complianc | Complianc
o No of e Status e Status
s Cc?tl;a Ut'“rfatlo Oper?tio Drain W.I;.t \ Vl\égic ’
' District STP . na Hon’ble 0 Remar
No (MLD | Capacity | gpay,;6 tappe [ NGT Vide | Cnorms
) (MLD) din
order dated
30.04.2019 | 13.10.2027
Sanctione
d Under
Namami Project
. | Raun Gange Not Not under
! Chandauli a 45 0 Program. 2 Applicable Applicable | tenderin
Currently g
under
tendering

REPORT ON LEGACY WASTE STATUS IN CHANDAULI

8.That it is respectfully submitted that the Executive Officer, Nagar Palika Parishad,
Pt. Deendayal Upadhayay Nagar (vide letter No. 488/AA/NPP PDDUN/2024-25,

dated 05.02.2025) has submitted relevant information concerning legacy waste.

There is no legacy waste in Nagar Palika Parishad, Pt. Deendayal Upadhayay

Nagar, Chandauli.Annexure No. 4.

District Muncipal Solid C&D Waste Legacy
Waste (TPD) (T) Waste (TPD)
Generation Treatment|| Generation |[Treatment Total ) Treatment
Quantity Quantity
CHAN
DAUL | Na Na 3.00 3.00 0.00 0.00
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(Elaboration: Nagar Palika collects the C and D waste and sends it to the collection
point built at M.R.F. Centre. When required, it is used in the work of the
municipality. Capacity of collection point for C&D waste is 6 tons. Pt. DDU Nagar
Chandauli has MSW Plant Capacity 50 TPD on village SalempurSakaldiha Road
which is under construction and the work is in progress. There is no legacy waste

in Nagar Palika Parishad, Pt. Deendayal Upadhayay Nagar, Chandauli.)

STATUS OF SOLID WASTE PROCESSING PLANT OPERATED BY
CHANDAULI NAGAR PALIKA

9. That it is respectfully submitted that the Executive Officer, Nagar Palika
Parishad, Pt. Deendayal Upadhayay Nagar (Letter No. 493/AA/NPP
PDDUN/2024-25, dated 10.02.2025) has submitted relevant information regarding
construction work of MSW Plant and C&D collection center in Chandauli district.

Annexure No. 5. Below are details of the solid waste processing facilities in

Chandauli Nagar Palika:

S.No.|Plant Site Facilities Installed Remarks
Capacity

1 MRF center 05 TPD

2 Salempur, C&Db 06 Ton

- collection center
sakaldiha road

50 TPD capacity of MSW plant

3 MSW PLANT . ..
construction work is in progress

(Elaboration: The Municipal Corporation runs a Materials Recovery Facility with a
capacity of 05 TPD, a C&D collection center capacity of 06 ton, and MSW plant of

50 TPD capacity construction work is in progress.)

10
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REPORT OF MINING IN CHANDAULI

10. The letters of District Mining Officer, Chandauli (vide letter No. 196/Tees-
Upkhanij/2025, dated 04.02.2025), filed herewith and marked as Annexure No.
6, indicate the following details on mining activities in Chandauli:

Name & ||Status of E Status of Status of Mining
Nature . Consent to .
N No. of Address of [Environment activities
District . of . Operate .
Mines Mines Mining Clearance by (CTO) (Operation/Not
Lease SEIAA . operational)
certificate
Chandauli||-- - - - - -

(Elaboration: At present, no mining lease/mining permit for sand/gravel is
operational in Chandauli district.)

REPORT OF REGULATION OF FLOOD PLAIN ZONE IN CHANDAULI

11. The letters of Executive Engineer, Bandhi Division, Varanasi (vide letter dated
05.02.2025) is filed herewith and marked as Annexure No. — 7. The following
tabulation summarizes the flood plain zone regulation and demarcation in
Chandauli:

Area/ . Flood Plain Zone . ||IEncroachment Removal ||__. i
River . Demarcation Timeline
Towns Notification Status

Chandauli ||Ganga — - - _

(Elaboration: The work of demarcating the flood plain zone of Ganga river in
JanpadChandauli is being done by the National Institute of Water Research NIH
Roorki Uttarakhand. The work is in progress. The work of demarcation after
designation of flood plain zone of Ganga river will be done by Irrigation and Water

Resources Department.)

11
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BIOMEDICAL WASTE MANAGEMENT

12. Status of Health Care Facilities, Biomedical Waste generation, and Common
BioMedical Waste Treatment Facilities (CBWTF) in Chandauliis given in tabular
(vide
N02360/OA no. 200/2014/2024-25, dated 04.02.2025) has provided these details

form below.

The Regional Officer, UPPCB CHANDAULI

(filed herewith and marked as Annexure No.2):

Action Points

Situation/Gaps

Status

Biomedical |No. of Health Care 501 (298 Bedded + 203Non-bedded)
Waste Facilities
No. of Beds 4754

Total BMW Generated

1372.5 Kg/Day

Additional Data
Needs

Hazardous waste points;
generation (TPA)

Total BMW treated (TPA)

Total Untreated BMW
(TPA)

Nil

No. of CBWTF members

12
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Action Points  ||Situation/Gaps Status

1- M/s CPC Power India Pvt. Ltd, 310, Mohan
Sarai, Varanasi,

2- M/s Sangam MediservePvrt Ltd, Vill- Jatpur,
No. of CBWTE in district |[Handiya, Janghai - Dhannopur Road, Allahabad,
3- M/s VRBA Bio Waste Solution Pvt. Ltd.
Industrial Area, Ramnagar Phase -1, Chandauli
4- M/s Royal Pollution Control Services
Sadivabhi, sultanpur

Illegal disposal sites /

None
sources
Action Points  ||Situation/Gaps Status
Biomedical - |No. of Health Care 501 (298 Bedded + 203 non-bedded)
Waste Facilities

(Elaboration: There are 501 healthcare facilities in total, comprising 298 bedded
and 203 non-bedded. The daily Biomedical Waste (BMW) generation is 1372.5
kg. Four common treatment facilities (CBWTFs) serve the district, and no illegal

biomedical waste disposal sites have been identified.)

13.In light of the above submissions and ongoing compliance efforts, it is humbly
submitted that all the concerned authorities—including the departments overseeing
the sewage treatment, municipal solid waste management, biomedical waste
management, and flood plain demarcation—are collectively striving to fulfill the
directions of the Hon’ble National Green Tribunal. All measures and action plans,
as detailed herein, reflect the commitment to environmental conservation and

public health protection.

13
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14. Furthermore, the District Magistrate, Chandauli, stands ever vigilant and

proactive, ensuring that the directives issued by the Hon’ble NGT are strictly

implemented without delay or dilution. The District Administration remains on its

toes to undertake all necessary steps for the betterment of the environment and

the welfare of society, thus upholding the spirit and purpose of the Hon’ble

Tribunal’s orders.

Date: 13.02.2025
Place: New Delhi

THROUGH

c

PRIYANKA SWAMI
ADVOCATE
Counsel for STATE, Uttar Pradesh

F-13, JANGPURA, NEW DELHI 110014

E-mail:advpriyankaswami@agmail.com

14


mailto:advpriyankaswami@gmail.com

| -
k s

(=5 .=
PYYYRFNYI IR L2 Rd ol

BEFORETHENATIONALGREENTRIBU
PRINCIPAL BENCH, NEW DELHI

OriginalApplicationNo0.200/2014 (I.A.No.340/2022,M.A-N
875/2014 & 480/2018)

e veh f
NAL— 7 -
SN' .2-?]"

0s.872/2018;

M.C.Mehta Applicant

Versus
Respondent( S)

Unionoflndia&Ors.

AFFIDAVIT

ars s/o TIKARAM FUNDE is

I, NIKHIL TIKARAM FUNDE aged about 35 ye
having office at Collectorate,

presently posted as District Magistrate Chandauli,

Chandauli.

d well conversant with the facts of the

1. That I am posted as stated above an
davit as District

present case and as such competent to swear this affi
Magistrate Chandauli before this Tribunal.

2. That the accompanying Affidavit has been drafted by our counsel upon my

instructions.

That the contents of the accompanying Affidavit are true and correct and the
ds and nothing material has been

knowledge has been derived from official recor
concealed therefrom.

VERIFICATION
Verified on solemn affirmation at Chandaulion this 14" day of February

2025, that the contents of the foregoing affidavit are true and correct to the best of
my knowledge and no part of it is false and nothing material has been concealed

therefrom.
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4" P 39394 ANNEXURE - 1

MC MEHTA vs. UOI
OA. No. 200 OF 2014
STATE OF UTTAR PRADESH
DISTRICT NAME- CHANDAULI

The information be provided in the following tabulated form:

=
~ T iftapped or | ity of | STP to whict Satusof | Statusof | Timeline for Timeline for

‘ N“me Of Dram | Dnsmct/ W tapped of et S . 'c1 funds making the completlngthe

\ \ Town untapped sewage the drain’is land unds A household

discharge proposed to be | allotted provided 5 ity to

| o p for the functional connectivity

‘ from the connected for ST ] that STP

| || drain aftertapping | st —— —

e I

|- T ed | 22.82MLD 24 Month

| Raﬂ“ayrﬂah ‘ Chandauli/ Untapped 22.82 AALES after Land

‘ | Pt. DDV 45MLDSTE | issucd 0N | gyotment N/A

l I, Nagar | = Rauna pending | 4 22-01- and

r Ganda Nala | I Chandauli/ Untapped | 919 MLD (Proposed) 2025

Tendering
| pt.0DU L’/w/ 3 D—
//
| | nagar L_,/L/»

oz
W

GONT"WTE‘T"’! m i
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17Industries,
Total waste

Generation-  |Mohansarai, Varanasi,
771.41 2- M/s Sangam
MT/Annum Mediserve Pvrt Ltd, Vill
(Disposed by lalpur,.Handiya.
TSDFs)1.Bhara |/2nghai - Dhannapur
) Road, Allahabad, 3-
SSlliEs Waste M/s VRBA Bio Waste
Managsorent Solution Pvt. Ltd.
Ltd. Gata no- ||qystrial Area,
672, Kumbhi  |Ramnagar Phase -1,
Akhabarpur  |chandauli 4- M/s
Xanpur Dehat |Royal Pollution Comntrol
2-UP Waste |Services , Sadivahi,

(treated by CBWTF) 1
M/s CPC Power India
pvt. Ltd, 310,

v%%
7

jﬁﬁiﬁ?%//
57?5

18

: L‘”“Gg QW
o

Quantity of Sewage . . .
Name of Drain  |District discharge from the \1—
/Town |Tapped or Untapped |Drain (MLD) s Timeline for  |completing the
P/ LAND/ FUND makingthe  {household
STP to which the STP functional |connectivity to
. drainis proposed to "
! be connected after Statu tatus of funds
= - ) 5 s of Land allotted i
‘f \ B e TR S tapping for STP g::wdsed forthe
B Ghuraha Drain | Chandauli U - 2V
ntapped A
pp 1SMLD STP has not been Al i |
proposcd
Ganda Drain Chandauli Unt _—
apped 8.26 MLD 45 MLD STP
Chandauli e~ - -
Railway Drain Chandauli Untapned Concerned toJal  |Concernced to Jul|Concerned to| Concerued to Jal
pp 21.07 MLD . .
Nigam Nigam Jal Nipam Nigam
D: Report of the Appellant
District Sewage Industries/HZ |BMW MSW / C&D Waste |Legacy Waste Hotels/Ashrams FpPZ Mining
w ' Demarcation /E-
Flow
Chandauli Total Number |Total Number of Information to be [Infarmationto be  |information to be Informationto |Infognation |DGCto
of Hazardous |Health Care provided by Urban |provided by Urban |provided by Urban be provided by |to be coordinate
Waste Facilities(HCFs)-501,  |pevelopment Development Development Ierigation provided by |within district to
generating Total waste Department Department Department Department Mining obtain this
. Generation-1372.5 Department/{information
Industries -

Department
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freatmoent
£ CPCD Report
e
No of Dralns
mentloned in
District River

anterim Measures
CPCPB report |Dlscharpe (MLD) 00D Load (TPD) Tapped Oroins Adopted Domestic Mixed

[Varanasl _|Gonga | |

\nsperpGC | | ; |

\Vmuna \ | -
e -
' Asper DGC. | \ _ -
Total |As per CPCD \ \ \ \ J
r |As per DGC \ |

F. Water Quality of Rlver Ganga as per cren (as
pate of

sample

pér UPPCOD Re ort under NWMP De

cember 2024

Faccal
syreptacocel
(FS) MPN/100
ml

po (mg/L) fC (MPN/100 ml)

Quallty
Criterla
Notlfied for

<500 MPN/100
ml

5me/L <Img/L

£2500 MPN/100 ml

2000
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D: Report of the Appellant

District Sewa .
e >
B Industries/Hzw v, . —
Chandauli . W MSW /C&D Waste  |Legacy Waste Hotels/Ashrams FPZ Demarcation /E- |Mining
' Flow
TotalN = i i
Hazard:mb\;r of Total Nu.n.n_m of Health Information to be Information to be \nformation to be Information to be ln(orma.hon to |DGCto E
'Us aste Care Facilities(HCFs)}-501, {provided by Urban provided by Urban provided by Urban provided by * be provided by |coordinate =
generating Industries - Total waste Generation- | navelopment Development Development Irrigation Mining within district to 1
17Industries Total 1372.5 (treated by CBWTF) Department/Min |obtain this 1
. . M \ Department Department Department Department p .
waste Generation-771.41 |- M/ CPC Power India = orMineral  [information
MT/Annum (Disposed b N (% de,_am, Mohansarai, Department
TSDFs)], Bha ) i Varanasi, 2-
Mana -Bharat oil & Waste /s sangam Mediserve
B gemertl Ltd. Gata no- fpvre Ltd, Vill- Jatpur,
2, Kumbhi Akhabarpur  |Handiya, Janghai -
Kanpur Dehat Dhannopur Road,
2- UP Waste Management |Allahabad,  3-M/s
Project,Xanpur Dehat \VRBA Bio Waste Solution i
Pvt. Ltd. Industrial Area, PRyt
Ramnagar Phase -1, v
Chandauli 4-
M/s Royal Pollution
Contral Services , Sadivahl,
‘ sultanpur
= — '—’_'_‘_—— . . - .
This information should - - |This Information should This Information Thisinformation This should [nclude | This should include |This maY include
include annual generation_|include annual should Include annual |should includetotal No of Hotels, Total current status of . No of Mlnes,.
(TPA) and treatment gener}!ion (TPA)and  |generation (TPD)and |legacy waste (Tonne) |Waste Generated in Flood Plain Zonation |Nature of Ml.nes
achleved, along with name rreazrqént achieved, treatment achieved, |and treatment KG per Day and total |and E-Flow and If there is no
of Treatment Facility along with name of alongwithname of  |achieved. waste collected and | notification mining it sholuld
Treatment Facility Treatment Facility ) treated be mentioned.
E. CPCB Report
No of Drains mentioned in Interim Measures
District River CPCPB report Discharge (MLD) 80D Load (TPD) Tapped Drains Adopted » |Domestic Mixed
varanasi  |Ganga ; : . l \
As per DGC o . : - 1 | |
varuna e ‘ ‘ J
AsperDGC = ) ‘ l \
Total As per UPPCB 3 47.33 0.002607 0 _2(Bloremedation) | 2 [ 1 |
As per DGC 838 ‘ - \
F. Water Quality of River Ganga as per CPCB (as per UPPCB Report under NWMP. December 2024)
Date of Sample Collection
i ; and testing F pH 00 (mg/L) .|BOD [mg/1) FC [MPN/100 ml) Faecal Streptococel
District Location : i (, (FS) MPN/100 m)
Primary Water Quality 3
Criterla | Median Values Criteria Notified for 6.5-8.5 25mg/L s3mg/lL <5 :
00 MPN
Outdoor Bathing /100ml | <500 MPN/100 ml
River Ganga 16-12-2024 R .
Rt 8.24 8.8
Upstream - 2.
- . 3 450 240
River Ganga o
Location
Before confluence N
River Gomti at -12-2024 7.95 8.0
32 4300
Balua Ghat bridge 2000

iy —
et -
Ay b

AV
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Quantity of Sewage Timelne Jlimeline for
o . discharge from the for making|completing the
District Name of Drain |Distri
strict/Town Tapped or Untapped  |Drain (MLD) STP/ LAND/ FUND the STP  |household
STP to which the
drain is proposed to Status of funds
be connected after [Status of Land providsed for
_ tapping allotted for STP jthe STP _
' It i v v vi Vil
GhUI‘fiha Chandauli Untapped 15MLD STP has not been [
Drain proposed
Ganda Drain Chandauli Untapped 8.26 MLD 45 MLD STP |
Concern dt
Chandauli Concerned to Jal | Concerned to ed to Jal Concerned to
uli - - — i . .
Railway Chandauli Untapped 21.07 MLD Nigam Jal Nigam Nigam Jal Nigam
Drain
D: Report of the Appellant
District Sewage Industries/HZW BMW MSW / C&D Waste  [Legacy Waste Hotels/Ashrams FPZ Mining
Demarcation /E-
Flow
Chandauli Total Number of  |Total Number of Health Information to be Information to be Information to be Information to |Informatio|DGC to
Hazardous Waste |Care Facilities(HCFs)-501, [provided by Urban  [provided by Urban provided by Urban  |be provided by [ntobe  |coordinate
generating Bedded HCFs- 298, Non - [pevelopment Development Development Irrigation provided |within district to
Industries - Ee:ded ';gsp zoz, SOVt Department Department Department Department by Mining |obtain this
17Industries, n§4;§4 TotaV, waite Departme [information
otalwaste Generation-1343 (Total 501 nt/Minor
Generation-771.41 lycrs treated by CBWTF) 1 Mineral
MT/Annum M/s CPC Power India Pvt. Departme
(Disposed by Ltd, 310, Mohansarai, nt :
2-M/s

TSDFs)1.Bharat oil

Management Ltd.
Gata no- 672,

Akhabarpur Kanpur
Dehat

2- UP Waste
Management
Project,Kanpur

Phase

Allahabad,

Varanasi,
Sangam Mediserve Pvrt
Ltd, Vill- Jatpur, Handiya,
Janghai - Dhannopur Road,
3- M/s VRBA
Bio Waste Solution Pvt. Ltd.
Industrial Area, Ramnagar
-1, Chandauli
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District Name Chandsuli

The Information is to be Provided in the follow

ing tabulated form;

MC MEHTA Vs Uol
O.A No. 200 of 2014

State of Uttar Prodesh

Na."ﬂe O'FDmin ' Disﬁct/
Down

Tappedor | Quantity of
Untapped |  Sewage

i

. AMVEXURE -3

ArnnexureA

~—

STP/LAND/ FUND

making the [completing the

/ Timeline for | Timeling for
STP functiornal | houschold

Discharge from - -
theDrain | STPtowhichthe| Status ofland | Status of Fund connectivity
drain is propesed| allootted for STP [ Provided for the
to be connected STP il
aftertapping '
Ganda Drain -| Chandaufi I Untapped / NA / ) NA Fund alloted far/ NA NA NA
. / land —1
Raikvay Drain ] Chandauli / Untapped / NA / NA j Fund alloted for/ NA / NA / NA
= . land - —
* Boremidiation Done
5
Y
A rz,\
S8

22

Pt Deendayal Upadhyay Nagar

"’JExcuuve ofticer
Nagar Palika Parishad
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ANNEXURE—(
V. Regulation of Flood Plain Zone:
Area-cities/towns Demarcation Variable flow | Encroachment/ | Timeline for Biarage/CmSS-\
Notification of flood plain ) ' (per day) Encroachment completion regulator
zone No development | Regulatory : removal status
zone pillars zone pillars
Notersrae == § wm w4 P P R R AR (THo0eTE0TH0), HSH! (ScRrave)
W%,Wﬁ%%@ﬂsﬁ?%ﬁamzﬁm%mﬁmaﬂmﬁmé@ww

\ -
o

Executive EL\giﬁeer
Bandhi Division, Varanasi.

A\
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